HIGH COURT OF JHARKHAND, RANCHI

Memo No. | 458 /Acets. Dated-¢.7.07.2024

Notice
All the allottees of Chambers in Advocate Blocks 1 & 2 of High Court of
Jharkhand are hereby directed to furnish a copy of receipt of payment of

license fees made in the notified account of the Court till 16.07.2024 in the
office of the undersigned.
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Registrar General



